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Dated: 23rd January, 2021 
  

N O T I C E 
(No. 025 / 2021) 

  
  
 Take notice that the Chennai Bench of National Company Law          
Appellate Tribunal (NCLAT) will start its functioning from 25.01.2021         
through Virtual Mode. 
  
 Therefore, the filing of Fresh Appeals against the orders of the           
Benches of the National Company Law Tribunal having jurisdiction in          
respect of States of Karnataka, Tamil Nadu, Kerala, Andhra Pradesh          
and Telangana and Union Territories of Lakshadweep and Puducherry         
shall have to be made before the Chennai Bench of NCLAT w.e.f.            
25.01.2021. 
  
 Further, the filing of Interlocutory Applications / Reply / Rejoinder          
etc. in respect of aforementioned appeals will also be made before the            
Chennai Bench of NCLAT as per NCLAT Rules, 2016 and SOP. 
  
  

By Order of the Hon’ble Acting Chairperson 
  
 

(Peeush Pandey) 
Registrar, NCLAT 
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